USER MANUAL FOR TATKAL LICENSE/REGISTRATION

1. Goto FoSCoS Home Page and click on “Apply for Tatkal License/Registration”
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2. The following screenshot shows the Eligible KoB list
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3. Select KoB from the Eligible KoB list and click on proceed
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Trade/Retail (1)
If conducting food business actwities such as storing, wholesaling, retailing, distributing, transporting, food vending agencies, supplying, marketing etc.
Storage (Except Controlled Atmosphere and Cold)
Wholesale Is an activity in the distribution channel where food product is procured in bulk and then sold to reselfers/retailers rather
than to consumers.
Turnover greater than 30 crores/annum (Central License]
@Turnover upto 30 crores/annum [State License]
@Turnover up to 12 lakhs/annum [Registration|
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4. Click on proceed
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6. Fill the premises details and click on Verify PAN
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Form “B" ; Application for License / Renewal of license under Food Safety and Standards Act, 2006

& Premises Detail & Product Selection 0 Communication Details 8 Required Document T payments
—_—
GST No.* 07AARGF0023K1ZV

Name of . D SAFET Y OF INDIA

Address of Premises for which license is being applled

FOA BHAVAN, KOTLA ROAD, DELHI, New Delh|

CIN No.{If any)
PR M 2o AAAGFO023K
Verify PAN
7. Enter the required PAN details and click on Submit
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Company Name: *
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No for filing application for food license/registration
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8. PAN details verified successfully.
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Form *B" : Application for License / Renewal of license under Food Safety and Standards Act, 2006

& Premises Detail @ Product Selection O Communication Details 8 Required Document T payments
Application Reference No. 10240701104721324 ipany Name: FOOD SAFETY OF INDIA

Premises Address: FDA BHAVAN, KOTLA ROAD, DELHI, New Delhi, KAROL BAGH, Central, Delhi, 110002

Kind of Business.

Selection made

Trade/Retail - Wholesaler

DOCUMENTS REQUIRED

FORM

ADDITIONAL INFORMATI FSS ACT, 2006
ANNUAL RETURN

Tumover greater than 30 crores/annum [Central License]
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9. Select the products and click on Save & Next
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Form "B" : Application for License / Renewal of license under Food Safety and Standards Act, 2006

& premises Detall

@ Product selection

0 communication Detalls. W Required Document Tpayments

Application Reference No. 10240701104721324 Company SAFETY

AUTHORITY OF INDIA

Premises Address: FDA BHAVAN, KOTLA ROAD, DELHI, New Delhi, KAROL BAGH, Central, Delhi, 110002

Kind of Business

Trade/Retail - Wholesaler

Selection made

Turnover greater than 30 crores/annum [Central License]

Wholesaler °
S.No. Food Product Category Action
01 Dairy products and analogues, excluding products of food categon
g Y gues, exciuding p 20y ket
20
vl Save & Add

[Select Food Category
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10. Enter the details for Sign Up and Click on Submit
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Sign Up Details

Applicant Details

applicant Name *
PRITEE

Primary Contact Detail
Email *
ABCEGMAILCOM
Belongs To P
secondary Cantact Detail

Email Mobile No.

Belongs To Please Select

Loginid =
10240701104721324

Password = - Confirm Passward *

131626 &

enter Capteha * (131629

Once icense genersted,

11. On successful Signup, the login ID is generated.
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User Sign Up Successfully

You have registered with FOSCOS and login id created Successfully, Your login id is
10240701104721324

Mote: Once license generated, the license number will be your login 1D




12. Enter the Communication details.

Salect Licansa »

Choose file | No file chosen Ao &
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Head Offce Registered Office License Detaiks(f Applicable)

License No.

add

Food Safety Mitra Details(if Applicable)

FSM No.

Period for which license required

Select Yoar *

Note:

icense Fee 1 earls]is Rs 8850
(Rs.7500{Uicensa Fae) +
R 1350(65T@18%])

1. The period cannot be changed onca application has ben submitted.
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Form 8" : Application for License / Renewal of license under Food Safety and Standards Act, 2006
& Premises Detail @ Product Selection @5 Communication Details. W Required Document Tpayments
Application Reference No. 10240701104721324 Compar Y OF INDIA
Premises Address:
FDA BHAVAN, KOTLA ROAD, DELHI, New Delh, KAROL BAGH, Central, Delhi
110002
Kind of Business Selection made ‘
Trade/Retall - Wholesaler Turnover greater than 30 crores/annum [Central License]
Registered Address.
Address * State * Dethi o
FDA BHAVAN, KOTLA ROAD, DELHI, Ne-
Distriet * T 7 Pincode *
Central 110002
Corespondence Address. Same as Registered Address @ ves ) No
Address * State * Delhi b
FDA BHAVAN, KOTLA ROAD, DELHI, Ne
District * e i Pincode *
Coptral 110002
Contact Information
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Email * Address * English 3
ABCEGMAILCOM DELHI
State * Delhi - District * Central -
Pincode * Photo Id Card *
ann Aadhaar Card v
e _
Other License Detaills)
SMNo License Category License No Issued Date Expiry Date. Issued By Upload Document(s) Actions)




13. Enter the OTP received on both - Mobile and Aadhar registered mobile and click on Submit.

- B X

v fi FoSCoS-FSSAI x| fid FosCes-FSSA X | fi§ FoSCoS-FSSA X fi FoSCoS-FSSAI x +
© W £ NewChomesiaistle §

Confirmation code for person nominated under Form IX

Verification code has been sent to Mobile ([ [ [ [ [  l R

111
09:28

1f you have not received OTP on SMS. Please click here for OTP on Call

TP has been successfully sent 1o responsible person's aadhaar registered mobile no.

180683

14. Upload all the mandatory documents.
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Fill Application Details

Form “B" : Application for License / Renewal of license under Food Safety and Standards Act, 2006

: ar o Detalls - requir TPayments
Application Reference No. 10240701104721324 Company SAFETY AUTHORITY OF INDIA
Premises Address:
FDA BHAVAN, KOTLA ROAD, DELH, New Delh, KAROL BAGH, Central, Delhi,
110002
Kind of Business Selection made ’
Trade/Retall - Wholesaler Turnover greater than 30 crores/annum [Central License]
|
Upload ipg.pog)
View Mandatory Documents
Note:
SNo.  Document Description Submission Type . shall be self ¥
Proprietor/ Individual or Applicant before uploading.
* "denotes document to be submitted on letter Head of the
firm/company etc.
Listof
Directors/Partners/Proprietor/ExecutiveMembers
Mandatory ;
1 of Saciety/Trust with full address and contact View / Delete
detalts with nomination of authorized signatory *
View Sample Document

Photo 1.0 and address proof issued by
Government authority of Mandatory .




15. Enter the OTP received on Aadhar registered mobile number
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Enter OTP

TP has been successfully sent to your aadhaar registered mobie no.

Verification Code

16. Select the payment method
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Fill Application Details

Form "B" : Application for License / Renewal of license under Food Safety and Standards Act, 2006

s ap o Tpayments
Application Reference No. 10240701104721324 pany AUTHORITY OF INDIA
Premises Address:
FDA BHAVAN, KOTLA ROAD, DELHI, New Delhi, KAROL BAGH, Central, Delhi,
110002
Kind of Business. ‘Selection made

Trade/Retall - Wholesaler Turnover greater than 30 crores/annum [Central License]

Total Amount: Rs. 8850 (Rs. 7500{Application Fee}+ Rs. 1350(GST@18%))

O Online Payment through RazorPay O PayuBiz

Note: 1. IT division s required to prepare a user manual for ralsing the ticket related to payment errors. 'FBO Help' utiity has been enabled, FBOs can now

register their technical issues by login Into their window.




17. E-Sign using Aadhar — Enter the Aadhar number and click on proceed.
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18. Click on Pay and proceed with the payment.
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< FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA

Amount payable is

28,850 + Convenience Charges
Select a payment method —

m Croclit/Debit Card Pay with Credit/Debit Card
Vi, Mastercard, Maestrs, Rupay
Card Number
' Netbanking
IAE  pay with internet Bariang Account
Expiry Date =
up
= . vy

Pay using BHIM, GPay and other UF1 agps.

Cardholder's Name

PAY NOW

Cancel Payment

Fowered by diRazorpay
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Fees Breakup
Amaunt
Gatewsy Charges

GST on Gateway Charges

Total

19. After successful payment, Login to FoSCoS and download the issued License copy from the
“Issued” bin.
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I you Initiate Renewal Application, while Modification application is stil in proce:
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unfreeze after issuance of renewal of license

| get freezed] to avoid expiry of icense { registration. Modification Application wil
Issued - License e

Company Hame & Referance No.fLicense No.$
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ed valid valid
Dated from$ | upto®
1 FOOD SAFETY AND STANDARDS 10240701104721324 FDA BHAVAN, KOTLA ROAD, DELHI, News New License Central 01-07- 01-07- 3008 View license  View receipt
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